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& HIGH COURT OF CHHATTISGAB‘I;L,BLM-\_SJ’—QB
ORDER
No. 41 (Mis.)/ Bilaspur, dated 26" March, 2020
11-14-1/2020

he Hon'ble Prime

' ment made by t
In the wake of public announce mplete lock-down

Minister of the Country on 24.03.2020 imposing a co
throughout the Country, order NO. 10-3/2020-DM-I(A) dated 24.03.2020

issued by the Home Secretary, Government of India, Ministry of Home
Affairs, I\}Iew Delhi and order no. 211/C.5./2020 dated 25.03.2020 |§suec1£
by the Chief Secretary of Chhattisgarh State, the pc_erlod of suspension O
the normal functioning of the High Court, District Courts and other
Subordinate Courts (viz. commercial Court, Family Courts, Industr|al
Court, Labour Courts, etc.) of the State and arrangement for dealing
with extremely urgent cases is extended till 14th April, 2020 on the
similar terms and conditions mentioned in the Registry order no. 40

(Mis.)/I1-14-1/2020 dated 23.03.2020.
By order of Hon'ble the High Court

BBR a6z.2020

(Neelam Chand Sankhla)
Registrar General
Endt. No. ___4093 / Bilaspur, dated 26 March, 2020
11-14-1/2020

Copy forwarded to: -

1. Deputy Registrar-cum-P.P.5. to Hon'ble the Chief Justice, High
Court of Chhattisgarh, Bilaspur for information of his Lordship.

2. Private Secretary to Hon'ble Shri Justice Prashant Kumar
Mishra, High Court of Chhattisgarh, Bilaspur for information of
his Lordship.

3. Priv.ate Secretary to Hon'ble Shri Justice Manindra Mohan
fShrlvastava, High Court of Chhattisgarh, Bilaspur for
information of his Lordship.

4. Private Secretary to Hon’ble Shri Justice Goutam Bhaduri, Hi

[ . uri, High
Court of Chhattisgarh, Bilaspur for information of his Lordshig
5. Elr_lvr?t% Secretfary to Hon'ble Shri Justice Sanjay K Agrawa-l
igh Court of Chhattisgarh, Bilaspur i i i
Lovdship. g pur for information of his
6. Private Secretary to Hon'ble Shri Justi
-tal n Ice P. Sam Kosh [

, Court of Chhattisgarh, Bitaspur for information of his Lorycisrilgh
. Private Secretary to Hon'ble Shri Justice Sanjay Aagrsz o
: Court of Chhattisgarh, Bilaspur for informatiojnaz;f h?;alilvag lr-:'lgh
. Private Secret t i i i ; orasnip.

ary to Hon'ble Shri Justice Rajendra Chandra

Singh Samant, High Court i ;
information of his Lgrdship. of Chhattisgarh, Bilaspur for
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10.

11.

12.

13.

14.

15.
16.
17.
18.

19,

20.

21.

22,

23.

24.

Private Secretary to Hon’ble Shri Justice Sharad Kumar Gupta,
High Court of Chhattisgarh, Bilaspur for information of his

Lordship.
Private Secretary to Hon'ble Shri Justice. Ram Prasanna
Sharma, High Court of Chhattisgarh, Bilaspur for information

of his Lordship.

Private Secretary to Hon’ble Shri Justice Arvind Singh Chande_l,

High Court of Chhattisgarh, Bilaspur for information of his

Lordship.

Private Secretary to Hon'ble Shri Justice Parth Prateem Sahu,

High Court of Chhattisgarh, Bilaspur for information of his

Lordship. .
tice Gautam Chourdiya,

Private Secretary to Hon’ble Shri Jus : .
High Court of Chhattisgarh, Bilaspur for information of his
Lordship. .
Private Secretary to Hon'ble Mrs. Justice Vimla Slngh Kapoor,
High Court of Chhattisgarh, Bilaspur for information of her

Ladyship. . .
Private Secretary to Hon’ble Mrs. Justice Rajani Dubey, ngh
Court of Chhattisgarh, Bilaspur for information of her Ladysh|_p.
Private Secretary to Registrar General, High Court of Chhattis-
garh, Bilaspur for information. -

Registrar (Vigilance/ |. & E./ Judicial/ S. & A. Cell), High Court of
Chhattisgarh, Bilaspur for information.

Director, Chhattisgarh State Judicial Academy, High Court of

Chhattisgarh, Bilaspur for information.
Principal Secretary, Government of Chhattisgarh, Law & Legis-

lative Affairs Department, Mahanadi Bhawan (Capital Com-
plex), Mantralaya, Atal Nagar, Nava Raipur for information.
Additional Registrar (Judl/D.E. & E./Admn.), High Court of
Chhattisgarh, Bilaspur for information.

i/C Registrar (Computerization)-cum-C.P.C., High Court of
Chhattisgarh, Bilaspur for information - with a request to get
the same be uploaded in the website of this High Court,
Secretary, High Court Legal Services Committee, High Court of
Chhattisgarh, Bilaspur for information.

District & Sessions Judge, Balod/ Baloda-Bazar/ Balrampur at
Ramanujganj/ Bemetera/ Bastar at Jagdalpur/ Bilaspur/
Dakshin Bastar at Dantewara/ Dhamtari / Durg / Janjgir-
Champa/ Jashpur at Jashpurnagar/ Kabirdham at Kawardha/
Kondag_aon/ lKoriya (Baikunthpur)/ Korba/ Mahasamund/
Mungeh/ Raigarh/ Raipur/ Rajnandgaon/ Surguja at
Qn(]jbl:‘(apur / Surajpur/ Uttar Bastar (Kanker), for information
Agsocgrﬁ;:wards communication to concerned District Bar
Principal Jud iti inci
Fincol fudse! I Acione Fncr s i hddtona
Bilaspur/Durg/Raipur. Pt JUE0R: Ramily Courts

25. Judge, Family Court, Baloda-Bazar/Dhamtari/Jagdalpur/Janjgir-

Champa/ Kawardha/ Kank
h ) er/  Korba/
Mahasamund/ Raigarh/ Rajnandgaon/ Surajpur/ g/ljrf;i’;sragarh/
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27.

28.
29.

30.

31.

32.

33.
34,

35.

36.
37.

38.

99
40.

judge, Commercial Court (District Level), Secto
Bhantha, Nawa Raipur-492101. ! SRS
%pecxal judge under S.C. & ST. (P.A.) Act, Jagdalpur/ Bilaspur/
urg/ Jashpur/ Janjgir-Champa/ Korba/ Raigarh/ Raipur/
Rajnandgaon/ Surguja
Member Judge, Industrial Court, Nagar Ghadi Chowk, Raipur.
Lgbour Judge, Labour Court, Baloda-Bazar/ Bastar (Jagdalpur)/
Bilaspur/ Dhamtari/ Durg/ Janjgir/ Korba/ Manendragarh/
Mahasamund/ Raigarh/ Raipur No. 01/ Raipur No.
Rajnandgaon/ Ambikapur.
Member Secretary, Chhattisgarh  State Legal Services
Authority, Old High Court Building, Bilaspur
Advocate General, High Court of Chhattisgarh, Bilaspur
The President/Secretary, District Bar Association, Balod/
Baloda-Bazar/ Balrampur at Ramanujganj/ Bemetera/ Bastar at
Jagdalpur/ Bilaspur/ Dakshin Bastar at Dantewara/ Dhamtari /
Durg /Janjgir-Champa/ Jashpur at Jashpurnagar/ Kabirdham at
Kawardha/ Kondagaon/ Koriya (Baikunthpur)/ Korba/ Ma-
hasamund/ Mungeli/ Raigarh/ Raipur/ Rajnandgaon/ surguja at

Ambikapur / Surajpur/ Uttar Bastar (Kanker). ‘
President, Chhattisgarh High Court Bar Association, High Court

Campus, Bilaspur.
Chairman, State Bar Council of Chhattisgarh, High Court

Campus, Bilaspur.
Assistant Solicitor General of India, High Court Campus,

Bilaspur.

Joint Registrars, High Court of Chhattisgarh, Bilaspur,

All Additional Registrars (Ministerial), High Court of Chhattisgarh,
Bilaspur,

All Deputy Registrars, High Court of Chhattisgarh, Bilaspur,

Accounts Officer, High Court of Chhattisgarh, Bilaspur,

All Assistant Registrars/Librarian/Section Officers/Private
Secretaries/Assistant Editor (I.L.R.)/Court Manager, High Court of

Chhattisgarh, Bilaspur,
%@- 3. ” ”

(Neelam Cchand Sankhla)
Registrar General

for infarmation[necessarz action.
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